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.. tiquit, ID terma of tbe Aatiquitlet aDd 
Art Treuurea Act, t 912. 

Dnelo,Dlea' of ParadS, Port 

2601. ~HA.I CHINTAMANI lENA: 
DR. T. KALPANA DEVl : 

11 Will tbe Minister for SURFACE 
TRANSPORT be plt.sed to stlte : 

ta) the t.tcps takeD so rar for tbe 
development 01 Paredip Port in Orissa: 

(b) wbether aoy (oreicn country 
baa ot1'cred its belp lor the development of 
able port; 

(c) If SQ, the name of the c:ompaoy and 
tbe country which bas offered ha belp and 
on wbat terms and conditioDt: and 

(d) tbe decision of Union Oovernment 
tbcteto 7 

THB MINISTER OP SURFACE 
TRANSPORT (SHRI RAJESH PILOT): 
(a> AD outlay or Rs 42 so crores has b9D 

iocludcd In tbe 7lb Fave Year Plao and ao 
amount of RI. 10.25 crores baA been 
provided in the Annual Plan 1986-87 for 
development scbemes or Pa"_dip Port. Tbe 
Important facilities provided in the art tielal 
barbour are a fully macbaoised iron ore 
btrtb. three aeneral cargo berths aDd a 
captive fertilizer bertb for Paradip 
Pbosphates Ltd. 

.. 
(b) to (d). A proposal for upgradinl 

tbe PJrt facilities ror iron ,ore vessel! of 
size opto 1 t 70.000 DWF witb a loaded 
draft or 17 M bat been r~ceived from 
M/~. Hyuodai Corporation of South Koria 
tbroulb minerall aDd Metals Tradinl 
Corporation of India Ltd. The proposal i. 
10 a pRUmiDar, Itap. 

HOI,ItI.1 for Lepre., PatieDl1 lit 
Deihl 

2402. SRRI V. KRISHNA RAO : Will 
the Minister of HEALTH AND FAMILY 
WELFARE be plea~ed to state : 

<a> wbether I hospItal ror Jeproay 
patients is beinl h14i1t I\t N .. q4 Na,ri, New 
Uo.tll• 

to 

(b) whether GoverDIDent 8110 pro.,.,.. 
to build a bospital for leprosy padoot. at 
Ali.,.; , 

(~ if to, the Dumbtr 01 beds propOied . 
in these bo,pifals; and 

(d) wben tbeM boapital. will ltart 
fUDctlonlol ? 

THB MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELPARE (KUMARI SAROJ 
KHAPARDB): <a> and (b) •. No, Sir. 

(r) and (d). Doet not adle. 

Eledrl8C'atloft of BaDlalore.Madra. 
Rallwa, Line 

2603. SHRl V. KRISHNA R \0: Will 
tbe Mini1tcr of RAILWAYS be pleased to 
Itate : 

(a) the amount allocated during tho 
Seventh Plan period tor electrification of 
the railway line between Baolalore and 
Madras; and 

(b) tb. expected aime by wblcb .be 
electrification worle between thtsc two cities 
would be completed? .. 

THB MINISTER OF STATE dF THE 
MINISTRY Of RAILWAYS (SHRI 
MADHAVR"O SCINDIA) : (8) R1. 13 .. 11 
crorcs. durin. tbe first three years of 
Seventh Plan . 

(b) No taract date ba. been fixed (or 
tbe same. 

Fi.antlal AI.II'aDee to Cultural 
Or.lnl.atloDI 

2604. SHRI V. KRJSHNA RAO : 
SHRI SOMNATH RATH ~ 

Will tbe Minister pf HUMAN 
RESOURCe DEVeLOPMENT be pleased 
to stale: 

Ca) whe'ber the pur"".es (or wb~ 
finaoclal aalii.anee ia alved by Union 
Government to chUur.J or88nl.ationl Include 
purchase of equipment., furniture. and 
9'h~r r"rol.bJQ,. io tbe buildlDI; 



(b) if '0. tb. Dor. lor auob UlIII..-ce 
and It I pattero; aud 

(0) tbe Dumber of cultural oraaoiaatioDi 
which bave received usistlace uoder tbi' 
~beme lor buUdiol aDd otber purpoaes, 
.cate·wile 1 

THE MINISTER Of STATE IN THB 
DEPARTMBNTS OF EDUCA110N AND 
CULTURE IN THE MINISTRY OP 
HUMAN RESOURCE DEVELOP1t.tSNT 
(SUR-IMA TI KRISHNA SAUl): (8) Ves. 
Sir. These lire covered uDder tbo ICbeme 
of buildlna aranu liven to cultural 
o .... niaatioDs. 

(b) The ~ lostitutions/organisatlons ex
clusively working in tbo cultural field of 
dance, drama, music, fioe arts, iodolOlY, 
literarure, otber than reUliou8 institutioos 
public libraries. museum. municipalities, 
scbools, uoiver~ities institutioos fully 
financed by C :olr,t Government/State 
Ooveranlcnts, I for the lest S years and 
registcred at Itad for a period of two years 
under die Rcaiscralion of So:ietics Act 
(XII of 1860) or similar acts Ind wbich arc 
recommended by Slate Governments/Union 
Territories AdminiatratioDI win qualify for 
appJytnl for a grant. • The selectioD is 
recoTtmendcd by an Expert Committee 
constituted for Ihis purpose. Tbe maximum 
assistance admissible to aD organisation will 
be 50% of the expenditure, excl-udiog the 
cost or land subject to maximum of 
Rs. 2.00 lakhs per organisation to be 
utilised at the oplion of tho .raDtec either 
exclusively for tbe construction of building 
or for tbe construction of buildiol and 
equipments. The quantum or assistaDce 
for equipments sball Dot exceed Rs .. SO,OOO 
and sball be of noo-rtcurrioa nature. Tbe 
Ir8Dta arc liveD io suitable insta1ementl. 

(c) From 1980-81 onwards 166 cuhural 
o .... ni.ation. bave received fiolacial 
a!"stance under the scheme of buildiDI 
grant. to cullural orpnlaatioDI. The State· 
wilt number or tbe cultural oraanisatioDl 
are Biven below: 

Aodbra Pradesb 

Assam 

Bibar 

4 

32 

8 

Gujaret 5 

Mary.o. J 

Jammu and "I(.aabmir J , 

ICarnataka 12 

K~ra" 2' 
Madhya P,.dotb 2 

Maharlabtra a 
Maojpur 6 

Moab.laya 3 

Orissa 16 

Punjab 3 

(laja$Cban 9 

S.k.kim , 1 

Tamil Nadu 8 

Tripura I 

Uttar Pradesb , 
West Bensal 2 

Andamao and Nicobar I 
Islands 

Cbaodiaarb 5 

Dolbi 3 

Goa Daman and Diu I 

166 

( TranI/GI/oft] 

Dally Wa.e Workers ID Deihl HOI,ltall 

2601. SHRI RAJ KUMAR kAI : 
Will tbo MInister of HEALTH AND 
FAMILY WBLPARB be pleased to .cat.: 

<a) the Dumbec of worken .orkiOI OD 
daily waa. iD varlo... Central hospUals of 




